FORM G
INVITATION FOR EXPRESSION OF INTEREST

FOR

GREATER KAILASH HOSPITALS PRIVATE LIMITED

OPERATING IN HEALTHCARE INDUSTRY AND HOSPITAL SERVICES
AT

INDORE- MADHYA PRADESH
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

S. RELEVANT PARTICULARS
No.

1. | Name of the corporate debtor along | Greater Kailash Hospitals Private Limited

with PAN & CIN/ LLP No. PAN: AADCG3040N
CIN: U85110MP2008PTC021307

2. Address of the registered office Registered office: 11/2 Old Palasia Greater
Kailash, Indore, Madhya Pradesh, India,
452001

3. | URL of website Not available

4. | Details of place where majority of | Hospital address: 11/2 Old Palasia Greater
fixed assets are located Kailash, Indore, Madhya Pradesh, India,

452001

5. | Installed capacity of main products/ | The CD is more than 100 bedded multi-

services speciality hospital, spread across land area of
22,619.3 sq. ft. along with building having a
built-up area of 66,500 sq. ft.

6. | Quantity and value of main products/ | As per the last available Audited financial
services sold in last financial year statements for Financial Year ended on 31st

March 2023, total revenue from the
operations of hospital stood at approx. INR
731 Lacs.

Also, the unaudited Financial Statements for
financial year ended on March 31 2024,
suggests a revenue from operations of
approx. INR 558 Lacs.

7. | Number of employees/ workmen As per the information provided by the
Suspended Director, there are 110 employees
and workmen working for CD as on CIRP
commencement date.

8. | Further details including last available | The financial statements and other details of
financial statements (with schedules) | the CD can be obtained by sending an email
of two years, lists of creditors are | atip.gkhospital@gmail.com
available at URL: List of creditors is available on the website of

IBBI:  https://ibbi.gov.in/en/claims/claim-
process/U85110MP2008PTC021307

9. | Eligibility for resolution applicants | Eligibility criteria is mentioned in detailed
under section 25(2)(h) of the Code is | Expression of Interest, can be obtained by
available at URL: sending an email at ip.gkhospital@gmail.com

10. | Last date for receipt of expression of | 18/12/2024
interest

11. | Date of issue of provisional list of | 28/12/2024
prospective resolution applicants

12. | Last date for submission of objections | 02/01/2025
to provisional list




13.

Date of issue of final list of prospective
resolution applicants

11/01,/2025

14.

Date of issue of information
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

16/01,/2025

15.

Last date for submission of resolution
plans

15/02/2025

16.

Process email id to submit Expression

ip.gkhospital@gmail.com

of Interest

Date: 03/12/2024

Place: Indore

For Greater Kailash Hospitals Private Limited

Mangesh Vitthal Kekre

Interim Resolution Professional
[Acting as Deemed Resolution Professional in
accordance with Section 22 of IBC, 2016]

IBBI Reg. No.: IBBI/IPA-001/1P-P00539/2017-18 /10964
Address: Office No. 607, Chetak Center,

RNT Marg, Indore (MP) 452001
AFA Valid till: 31/12/2025



www,freepressjournal.in

REINFORCEMENTS ARRIVE| Iranian-backed Iraqi militias
were sent overnight to help counter the insurgency

25 killed in airstrikes
targeting Syrian rebels

Agencies
AMMAN

At least 25 people were killed
on Monday as airstrikes con-
ducted by the Syrian govern-
ment and Russia pummelled
northern Syria, according to
the Syrian opposition-run res-
cue service known as the
White Helmets said early on
Monday. Residents said one
attack hit a crowded residen-
tial area in the centre of Idlib,
the largest city in a rebel en-
clave near the Turkish border
where around four million
people live in makeshift tents
and dwellings.

At least seven people were
killed and dozens injured, ac-
cording to rescuers at the
scene. The Syrian army and its
ally Russia say they target the
hideouts of insurgent groups
and deny attacking civilians.
The Syrian army also said that
it has re-captured several
rebel-held towns in recent
days.

To bolster the government’s
operations, Iranian-backed
Iraqi militias have also been
deployed on Monday, accord-
ing to the AP. According to
Britain-based opposition war
monitor the Syrian Observ-
atory for Human Rights, some
200 Iraqi militiamen on
pickups crossed into Syria
overnight through the stra-
tegic Bou Kamal crossing.
Syria’s military said that their
airstrikes alongside Russia’s

Anti-government fighters have captured most of Aleppo after springing a surprise
offensive in recent days- AFP

killed 400 insurgents over the
past 24 hours. It said that gov-
ernment forces were mobiliz-
ing to encircle the rebels in the

Aleppo, Hama, and Idlib
countrysides.

Iranian President Masoud
Pezeshkian in a phone call
with Assad on Monday said
Tehran was willing to provide
all the support needed to push
back the insurgency. He
echoed comments from Iran’s
top diplomat Abbas Araghchi,
who visited Assad Sunday be-
fore travelling to Ankara, Tur-
key, one of the rebels’ main
backers.

Neither official further elab-
orated but Iran has been of
Assad’s principal political and
military supporters and has

deployed military advisers
and forces after 2011 protests
against Assad’s rule turned
into an all-out war.

The rebel offensive in Syria
has caused concern among
neighboring countries that the
conflict could spill over. In
Iraq, Interior Ministry spokes-
person Brig. Gen. Migdad Miri
said that security forces have
deployed in greater numbers
to protect their large border
with Syria. The advance by the
insurgents is a huge embar-
rassment for Assad, and it
comes at a time when his allies
— Iran and groups it backs
and Russia — are preoccupied
with their own conflicts. Rus-
sia, whose intervention in
Syria’s civil war on behalf of

Assad was crucial in turning
the conflict in his favor, has
said it will continue to support
him.

The insurgents are a coali-
tion of Turkey-backed main-
stream secular armed groups
along with Hayat Tahrir al-
Sham, an Islamist group that
has been designated a terror-
ist outfit by the U.S., Russia,
Turkey and other states.

The war, which has killed
hundreds of thousands of
people and displaced many
millions, has ground on since
2011 with no formal end. Most
heavy fighting halted years
ago after Iran-backed militias
and Russian air power helped
Assad win control of all major
cities.

Biden issues
pardon to son

US President Joe Biden with his son Hunter (R) - AFP

Agencies
WASHINGTON

US President Joe Biden has is-
sued a statement pardoning
his son Hunter Biden, who
was convicted of tax evasion
and federal gun charges, and
is due for sentencing in De-
cember, according to ABC.
The news came despite the
White House's assurances
last month that the President
had no intentions of pardon-
ing his son.

Biden issued the pardon
against what he termed as
‘miscarriage of justice’ "From
the day I took office, I said I
would not interfere with the
Justice Department’s deci-
sion-making, and I kept my
word even as I have watched
my son being selectively, and
unfairly, prosecuted,” he
wrote.

The statement concluded,
"Here’s the truth: I believe in
the justice system, but as I
have wrestled with this, I also
believe raw politics has in-
fected this process and it led
to a miscarriage of justice —
and once I made this decision

this weekend, there was no
sense in delaying it further.”

Over the summer, a jury
found the younger Biden
guilty on three felony counts
related to his purchase and
possession of a firearm while
addicted to drugs. And in
September, Hunter Biden
agreed to plead guilty to nine
tax-related charges, including
three felonies.

For the tax charges,
Hunter Biden faced up to 17
years in federal prison. His
gun-related conviction car-
ried a potential of up to 25
years in prison. Hunter Biden
was scheduled to face sen-
tencing for both cases in the
coming weeks - on Dec. 12 on
the gun-related charges and
Dec. 16 on the tax charges.

In response to the pardon,
Biden Jr said, “I will never
take the clemency I have been
given today for granted and
will devote the life I have re-
built to helping those who are
still sick and suffering,” he
said. Soon after the pardon,
Hunter’s legal team filed per-
functory notices with the
courts in both criminal cases.

world

Indore, Tuesday, 3 December 2024

B'desh Advisor: Hold India accountahle to spreading lies

DHAKA: Home Affairs Adviser Lt
Gen (retd) Md Jahangir Alam
Chowdhury on Monday accused
Indian media of spreading propa-
ganda against Bangladesh and
urged local journalists to counter

the misinformation.
"The media in our neighboring
country is disseminating false news

about Bangladesh. It is the duty of
Bangladeshi journalists to expose
the reality and hold them account-
able for their lies," he said while
meeting the family of Abu Sayed, a
student activist who was killed by
police personnel during the pro-
tests to overthrow Sheikh Hasina’s
government.

ORM G
INVITATION FOR EX%ESSION OF INTEREST FOR
GREATER KAILASH H

SPITALS PRIVATE LIMITED

OPERATING IN HEALTHCARE INDUSTRY AND HOSPITAL SERVICES AT

INDORE- MADHYA PRADESH

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVA|

NT PARTICULARS

=

Name of the corporate debtor
along with PAN & CIN/ LLP No.

Greater Kailash Hospitals Private Limited
PAN: AADCG3040N
CIN: U85110MP2008PTC021307

2. | Address of the registered office

Registered office: 11/2 Old Palasia Greater
Kailash,Indore, Madhya Pradesh, India, 452001

. | URL of website

Not available

3
4. | Details of place where majority of
fixed assets are located

Hospital address: 11/2 Old Palasia Greater
Kailash,Indore, Madhya Pradesh, India, 452001

5. | Installed capa

city of main

products/ services

The CD is more than 100 bedded multi-speciality
hospital, spread across land area of 22,619.3
sq. ft. along with building having a built-up

area of 66,500 sq. ft.

financial year

6. | Quantity and value of main
products/ services sold in last

As per the last available Audited financial
statements for Financial Year ended on

31st March 2023, total revenue from the
operations of hospital stood at approx.

INR 731 Lacs.

Also, the unaudited Financial Statements for
financial year ended on March 31 2024, suggests
a revenue from operations of approx. INR 558 Lacs.

7. | Number of employees/ workmen

As per the information provided by the Suspended
Director, there are 110 employees and workmen
working for CD as on CIRP commencement date.

8. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the

The financial statements and other details of the
CD can be obtained by sending an email at
ip.gkhospital@gmail.com

List of creditors is available on the website of IBBI:
https:
U85110MP2008PTC021307

Eligibility criteria is mentioned in detailed
Expression of Interest, can be obtained by

ibbi.gov.in/en/claims/claim-process,

resolution plans

Code is available at URL: sending an email at ip.gkhospital@gmail.com

10.| Last date for receipt of expression | 18/12/2024
of interest

11, Date of issue of provisional list of | 28/12/2024
prospective resolution applicants

12, Last date for submission of 02/01/2025
objections to provisional list

13.| Date of issue of final list of 11/01/2025
prospective resolution applicants

14| Date of issue of information 16/01/2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15. Last date for submission of 15/02/2025

16.| Process email
Expression of

id to submit
Interest

ip.gkhospital@gmail.com

Place: Indore

Date: : 03/12/2024

For Greater Kailash Hospitals Private Limited

[Acting as Deemed Resolution Professional in

IBBI Reg. No.: IBBI/IPA-001/1P-P00539/2017-18/10964
Address: Office No. 607, Chetak Center, RNT Marg, Indore (MP) 452001

Mangesh Vitthal Kekre
Interim Resolution Professional

accordance with Section 22 of IBC, 2016]

AFA Valid till: 31/12/2025

Imran gets remand in 7 new cases linked to protests

Agencies
ISLAMABAD

An anti-terrorism court on
Monday issued a 14-day judi-
cial remand for the former
Pakistani Prime Minister
Imran Khan, in connection
with seven protests organ-

The PTl founder is
alleged to have
incited his
supporters to

organize protests on
Sept 28,0ct4 &5

ized by his Pakistan Tehreek-
e-Insaf (PTI) party.

The new cases have been
registered against Khan in
various police stations for is-
suing rallying calls to party
members and supporters
that resulted in violent inci-
dents. These protests were
conducted on Sept 28, Oct 4
and Oct 5. It remains to be
seen if Imran is arrested for
the latest widespread pro-

tests in the country’s capital
Islamabad that began on Nov
24. He already faces 28
charges after issuing a ‘final
call' to protest on Nov 13, de-
manding the restoration of
the PTI's electoral mandate,
the release of detained party
members, and the reversal of
the 26th Amendment, which
he said had strengthened a
"dictatorial regime".

The protest turned violent
as police clashed with protes-
tors, leading to the death of
several civilians as well as
armed personnel.

Elsewhere in Pakistan, a
formal ceasefire agreement
was reached between the
two warring tribes in the
Kurram district of the restive
Khyber Pakhtunkhwa region.

The sectarian clashes began
between the Sunni and Shia
communities after a convoy
of passenger vans was at-
tacked on Nov 22, leading to
the death of 57 people. Since
then the death toll in the Kur-
ram district has reached 133.
Peace has been established in
Kurram district, an official
told a provincial cabinet
meeting headed by Khyber
Pakhtunkhwa CM Ali Amin
Gandapur. The official said
authorities were working to
ensure the dignified return of
people displaced due to the
sectarian violence.

Previous efforts to mediate
peace, including a seven-day
and ten-day truce brokered
by provincial officials in No-
vember, have failed to hold.

US woman on no-fly list

Agencies
LOS ANGELES

A US woman’s racist out-
burst towards an Indian
family at the Los Angeles
International Airport has
led to her being placed on
United Airlines’ no-fly list.

famous Indian wedding
photographer Parvez
Taufiq and his family.
‘While it is unclear what
caused the outburst, she
was heard calling Taufiq a
‘tandoori stinky a**” while
also saying, “You are not
American. Not originally,

The racist
comments were
directed towards

a famous wedding
photographer of
Indian origin
e

after racist outburst

Other passengers
stepped in favour of the
photographer and de-
fended him. "She is out of
line, she’s drunk, and we
need her off the bus,” one
rider was seen telling a
United Airlines employee.
"She’s been on the bus

MADHYA PRADESH POWER GENERATING COMPANY LIMITED

Office of the Addl. Chief Engineer (THC), Sirmour, Rewa (M.P.)

NOTICE INVITING TENDER (THROUGH E-TENDERING PROCESS ONLY)

M.P. Power Generating Co. Ltd. invites e-tenders from reputed Contractor/Firm/Service Provider/Joint Venture Transporter/Service Provider/
Firm/Proprietor for the following jobs :-

Tender |Tender Particulars Estimated Cost in Rs. EMD Date and Time | Date & Time
No. (inclusive of Taxes)/ in Rs. for Closing of e-Opening
Period/Tender of Online of Tender
Cost in Rs. Submission

2024_ |Hiring of 01 No. air conditioned Jeep (8+1 or more 14.56 lakhs/ 29,000.00 26.12.2024 30.12.2024
MPPGC_ |[seater) category SUV with engine capacity upto 1500 1,000/- / Upto from 15:30
381542_1 |CC for Diesel version as pool vehicle, for use of power 24 months 16:00 hrs. hrs. onwards

house maintenance, store and official work of 3x105 MW,
THPS-I, Sirmour, for monthly run of 2500 KM with driver.

2024_ |Work contract for carrying out residual life assessment 2.37 crore/ 2,37,600.00 20.12.2024 23.12.2024
MPPGC_ |study of unit and preparation of detailed project report for 5,000/- / Upto from 15:30
381520_1 [renovation & modernization and life extension of unit# 2 30 days 16:00 hrs. hrs. onwards

as per scope of work at 3x105 MW THPS-I Sirmour.

2024_  |Work Contract to provide unskilled workers for assistance 47.51 lakhs/ 95,100.00 27.12.2024 31.12.2024
MPPGC_ |in day to day operation and maintenance works of 2x15 1,000/- / Upto from 15:30
379205_1 |MW BHPS-II Silpara. 36 months 16:00 hrs. hrs. onwards

2024_ |Work contract for cleaning and sweeping of BS3 HPS 13.90 lakhs/ 27,900.00 27.12.2024 31.12.2024
MPPGC_ |Deolond power house and associated building including 1,000/-/ Upto from 15:30
381640_1 |residential colony as per scope of work. 12 months 16:00 hrs. hrs. onwards

M.P. Madhyam/117587/2024

Save Electricity

Itis mandatory for prospective bidders to get registration on website www.mptenders.gov.in by making online registration fees payment. Further
for detailed NIT, eligibility criteria, tender documents etc., please visit website www.mptenders.gov.in.

ADDL. CHIEF ENGINEER (THC)

ADITYA BIRLA

CAPITAL

b4

PROTECTING INVESTING FINANCING ADVISING
Aditya Birla Housing Finance Limited

Registered Office: Indian Rayon Compound, Veraval, Gujarat 362266

Branch Office: Aditya Birla Housing Finance Limited, Benchmark Business Park, 5th Floor ,Block No A-3, Scheme No 54- PU-4 ,Oppsite Satya Sai School,
Vijay Nagar , Indore — 452010. 1. ABHFL: Authorized Officer Mr. Sunil Rathor-9826676416
2. Auction Service Provider (ASP): - M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger) Mr. Ram Sharma - Contact No. 8000023297 & 9265562819

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

E-Auction Sale Notice for Sale of Inmovable Asset(s) under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to rule 8(6) of the Security Interest (Enforcement) Rules, 2002.
Whereas the Authorized Officer of Aditya Birla Housing Finance Limited/Secured Creditor had taken possession of the following Secured assets pursuant to notice issued under Sec.
13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (SARFAESI) for recovery of the secured debts of the secured creditor,
for the dues as mentioned herein below with further charges and cost thereon from the following Borrowers and Co. Borrowers. Notice is hereby given to the public in general and in
particular to the Borrowers and Co. Borrowers that e-auction of the following property for realization of the debts due to the Aditya Birla Housing Finance Limited will be held on "As is

The incident occurred on  you are from f****** cussing and screaming, Whereis" and "As is Whatis” Basis.
a shuttle bus en-route to  India.” This is despite the spect for the rules, you she started calling racist Sr | Name of the Borrowers Description of Properties/ Amountas per| Reserve Last |Inspection Date of
the flight. The woman, fact that Taufiq was born  think you can push every-  slurs at this nice family. No. & Co. Borrowers Secured Assets Demand Notice|  Price EMD | EMD Date | Date and Time| E-Auction
Karen, was caught on inthe US. one.. Thats what you They didnt do anything. [, TRoNAKBHUTADA |ALL THAT PIECE AND PARCEL OF MUNICIPAL HOUSE | Rs. INR INR 10012025 11012025
camera making racist She can also be heard think you are. You guys She doesn't need to be on and SATYANARYAN | NO. 72AND NEWNO. 85, ADMEASURING 444 SQ. FT.1.E. | 32,73,023.15/- | 1,39,80,000/-| 13,98,000/-
comments directed at a saying, "You have no re- are f****** crazy." this bus,"” another added. BHUTDA 41.26 SQ. MTR,, SITUATED AT “KASERA BAZAAR'| (Rupees Thirty | (Rupees | (Rupees
(BAJAJKHANA), INDORE, MADHYA PRADESH- 452001, | Two Lakh One Crore | Thirteen
AND IS BOUNDED BY: EAST: HOUSE OF GOVINDDAS | Seventy Three | Thirty Nine | Lakh Ninety
A dh H = F' Ltd /\ LAXMINARAYAN JAKHOTI WALE, WEST. HOUSE OF | Thousand Lakh Eighty | Eight
a ar 0u5|ng Ina nce [} M a ar RATANBAI, MOHNIBAI, GODIBAI, NORTH: HOUSE OF | Twenty Three | Thousand | Thousand
choe [N f f f ; f Y e 1T CHAGGANLALJI MOOLCHANDJI MUNGAD GALI, | and Fifteen Onl Onl
Corporate Office: Unit No.802, Natraj Rustomjee, Western Express Highway and M.V.Road, Andheri (East), Mumbai-400069 SOUTH: HOUSE OF NARAYANIBAI BABULAL AFTER | Paise Only) as y) y)
Pithampur Branch : Shop no.DUGF-46 & DUGF-47, Property No. 138 & 139, Sudarshan Complex and Sanskar Valley, Mhow-Neemuch Road, Pithampur, GOVERNMENTROAD on 11.09.2024
Dist. - Dhar, (Madhya Pradesh) Authorized Officer : Deepak Malviya, Contact : 7583898990 5 | RAKESH ALL THAT PIECE AND PARCEL OF PART OF|Rs. INR INR 10012025 11012025
PROPERTY FOR SALE UNDER PROVISIONS OF SARFAESI ACT, 2002 THROUGH PRIVATE TREATY PIPLADLYA,ANIL  |RESIDENTIAL PLOT NO. 45 & 46, TOTALLY|3262582.55/- |36,21,358/- |3,62,136/-
Whereas the Authorised Officer, Aadhar Housing Finance Limited (AHFL) has taken the Possession u/s 13(4) of the Securitisation & Reconstruction of ;fh?EDEI#A g\geMgEfgSggNg%g%%?M’?ANTzRé|'¥5\/QITIEA6’\1\E|)'gﬁ;}lgg A'\il(% (TR“pees Thirty | (Rupees | (Rupees
) : o “ oy . ,967,968, 969, , wo Lac Sixty | Thirty-Six | Three Lakh
Financial Assets and Enforcement of Security interest Act, 2002 (The SARFAESI Act, 2002) of the property (“the Secured Asset”) given below The Authorised PIPLADIYA & NAGAR EXTENSION PHASE-1, VILLAGE: DHANERIYA | Two Thousand | Lakh Twenty | Sixty Two
Officer has received offer of Sale from some interested party against the above mentioned Secured Asset under the SARFAESI Act for recovery of the Secured BASANTI KALAN, PH. NO. 7, NEAR RAILWAY STATION, TEHSIL: | Five Hundred | One Thousand
Debt. Now, the Authorised Officer is hereby giving the Notice to Sale of the above said property through Private Treaty in terms of rule 8 and 9 of the Security PIPLADIYA NEEMUCH, DISTRICT: NEEMUCH, MADHYA PRADESH- | Eighty Two and | Thousand | One
Interest (Enforcement) Rules 2002. The Details of the Account are as follows: 458441, AND BOUNDED AS: EAST: PLOT NO. 19 & 20, | Fifty Five Paise | Three Hundred
Name of the Demand B - WEST. COLONY ROAD, NORTH: NORTH PART OF PLOT | Only) as on 06- Hlundrfed Thirty Six
ﬁ. ’:.:i;nBE:::h Borrower/ Notice Date Pri?;ze(r;:) Toll_i:lla?luﬁrtlz?::lltng Description of the Secured Asset NO. 45, SOUTH: SOUTH PART OF PLOTNO. 46 05-2024 g:l);,)Elght Only)
' : Go-Barrawers & Amount ARUN, SEEMA ALLTHAT PIECE AND PARCEL OF OLD HOUSE NO. 210, | R INR INR
. . s .210,| Rs. -01-
1| (Loan Code No. | Pankaj Patel | 12.92-2024 8,71,000/- | All that part & parcel of property bearing, Royal Town Colony > | ARUNCHAUHAN & | MUNICIPAL NO. 11311 ADMEASURING 800 8Q. FT LE.| 1414184851 | 26,80,000% | 268.000% | 1*02%° 11-01-2025
05110000193 / (Borrower) & 3 Near Mhowgaon Bhatkhedi Road Part of Plot No. B-55 (B-55/2) KANCHAN BAI 7434 SQ. MTRS., SITUATED AT CHANDMARI KA| (Rupees (Rupees (Rupees
Pithampur Rekha Bai 6,50,000/- ason Mhowgaon Indore Madhya Pradesh 453441. Boundaries : East BHATTA, VILLAGE: SIRPUR, DHAR ROAD, NEAR| Fourteenlac | Twenty Six | Two Lakh
Branch) (Co-Borrower) | ¥ 7.72,042)- 25-11-2024 |- piot No. B 52, West - Road, North - R/P OF PL No. B-55 ( B- SHANKAR MANDIR, TEHSIL AND DISTRICT: INDORE, | Fourteen Lakh Eighty | Sixty Eight
55/1), South - R/P OF PL No. B-55 ( B-55/3) MADHYA PRADESH-452002, AND BOUNDED AS: EAST- | Thousand One | Thousand | Thousand
GALI, WEST- ROAD, NORTH- PLOT OF MULCHAND, | Hundred Eighty | Only) Only)
The Authorised officer will hold auction for sale of the Secured Asset on ’As is where is Basis’, 'As is what is basis’ and "Whatever is there is basis’. AHFL is not SOUTH-PLOT OF PRAHLAD Four and
responsible for any liabilities whatsoever pending upon the said property. The Authorised Officer reserves the right to accept or reject the offer without assigning any Eighty Five
reason whatsoever and sale will be subject to confirmation by Secured Creditor. On the acceptance of offer of proposed buyer, he/she is required to deposit 25% of Paise Only) as
accepted price inclusive adjustment of Earnest Money Balance immediately and the balance amount shall be paid by the purchaser within 15 (fifteen) days from date of on 05-09-2024
acceptance of Offer by the Secured Creditor. The proposed buyer is to note that in case of failure of payment of balance amount by him/her within the time specified, the 4. | ROOP SINGH ALL THAT PIECE AND PARCEL OF HOUSE/PLOT NO. | Rs. 10,34,543/- | INR INR 10-01-2025 11-01-2025
amount already deposited shall stand forfeited and property will be resold accordingly. BESWAL & REKHA | 189, ADMEASURING: 1495 SQ. FT., I.E. 138.94 SQ.| (Rupees Ten 15,48,500/- | 1,54,850/-
This is 15 DAYS SALE NOTICE UNDER SARFAESI ACT, 2002 is hereby given to the public in general and in particular to the Borrower (s), Co-Borrower (s) and Guarantor BAI BESWAL MTRS., PH. NO. 02, SARAL NO. 2031, VILLAGE | Lakh Thirty (Rupees | (Rupees
(s) that the above described immovable property mortgaged/charged to the Secured Creditor, the Physical Possession of which has been taken by the Authorised GHATTIYAKALA, TEHSIL SONKACH, DIST: DEWAS, | Four Thousand | Fifteen Lakh | One Lakh
Officer of Aadhar Housing Finance Limited (AHFL) Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” and to the amount due to MADHYA PRADESH-455118, AND, BOUNDED AS: EAST: | Five Hundred | Forty Eight | Fifty Four
Aadhar Housing Finance Ltd., in full before the date of sale, auction is liable to be stopped. HOUSE OF RAMESH JI, WEST: HOUSE OF ANTAR| Forty Three | Thousand | Thousand
’ i ) . . SINGH JI, NORTH: COMMON ROAD, SOUTH: HOUSE OF | Only) as on Five Eight
If the Borrower(s), co-borrower(s) has any buyer who is ready to purchase the mortgage property/secured asset at price above the given reserve price of then RAMESH JI 05-08-2024 Hundred Hundred
Borrower(s), Co-borrower(s) must intimate to AHFL on or before 18-12-2024 AHFL shall give preference to him. If Borrower(s), Co-borrower(s) fails to intimate on or Only) Fifty Only)
before 18-12-2024 the AHFL will proceed sale of property at above given reserve price. - — - - - - - - - — — —
The Date of Auction is fixed for 18-12-2024. For detailed _terms an_d cqndltlon§ of the sale, ) please ref_er to the link p_rowded i Aditya Birla .Hou3|.ng .Flnance Limited/Secured Creditor's website i.e.
https://homefinance.adityabirlacapital.com/properties-for-auction-under-sarfaesi-act ori.e. https://sarfaesi.auctiontiger.net
Place : Madhya Pradesh, (Authorised Officer) Date: 03-12-2024 Authorized Officer,
Date : 03-12-2024 For Aadhar Housing Finance Limited Place: INDORE Aditya Birla Housing Finance Limited
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NOTICE is hereby given that Mr.Bharat
Jayvant Parekh, Mr.Chirag Bharat Parekh
and Ms.Bhavna Bharat Parekh has agreed to
sell to me, Flat no.2104 on 21st floor,
admeasuring 61.75 sg.mtrs. rera carpet
(equivalent to 665 sq. ft. RERA carpet),
utility area 2.00 sqg. mtrs. rera carpet
(equivalent to 21.52 sq. ft. rera carpet)
along with 1 podium car parking space in B
wing, building known as DOSTI OCEANIA,
Eastern Bay Phase-1 at Antop Hill on
Vidyaalankar Collage Road, Wadala East,
Mumbai- 400037, free from all
encumbrances. Any person having any
right, title, interest, claim, objection or
demand of whatsoever nature relating to the
said flat or any part thereof by way of any
Agreement, sale, transfer, mortgage charge,
lien, encumbrance, gift, bequest, release,
exchange, easement, right, covenant, and
condition, tenancy, right of occupancy,
assignment, lease, sub lease, leave and
license, loan, possession, partition, trust,
inheritance, outstanding taxes and/or levies,
outgoing & maintenance, attachment,
injunction, decree, order, award lispendens
and or otherwise in any manner howsoever
and whatsoever are required to make the
same known in writing along with certified
true copies of documentary proof, to Mrs.
ABHA ABHAY PANPALIYA at Flat no. 101,
Plot No.58, Siddivinayak Appartment, Opp.
Dagadi Park, Ramdaspeth, Shankar Nagar,
Nagpur, Maharashtra- 440010 within seven
days from the date of publication of this
notice, failing which the negotiations shall
be completed, without any reference to such
claims and the claims if any, shall be
deemed to have given up or waived.

PAWAN.M.SERU, BHM, LLB, Advocate
Office No.215, 2nd Floor, Building No.9
MMRDA Complex, Bhakti Park,
Wadala(E), Mumbai -400037.
Mobile : 6006932556, 9920999940
Place: Mumbai Date: 2" Dec, 2024

PUBLIC NOTICE
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APPENDIX IV-A

Sale Notice for sale of Inmovable Property
E-Auction Sale Notice for sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8(6) and Rule 9(1) of the Security Interest (Enforcement)
Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and
Guarantor(s) that the below described Immovable Property mortgaged to Sammaan
Capital Limited (formerly known as Indiabulls Housing Finance Ltd.) [CIN :
L65922DL2005PLC136029] (“Secured Creditor”), the constructive possession
of which has been taken by the Authorised Officer of the Secured Creditor, will be sold
on “as is where is”, “as is what is” and “whatever there is” basis on 20.12.2024
from 04.00 P.M. to 05.00 P.M., for recovery of Rs. 22,83,405/- (Rupees Twenty Two
Lakh Eighty Three Thousand Four Hundred Five only) pending towards Loan
Account No. HHLKAL00448304, by way of outstanding principal, arrears (including
accrued late charges) and interest till 22.11.2024 with applicable future interest in
terms of the Loan Agreement and other related loan document(s) w.e.f. 23.11.2024
along with legal expenses and other charges due to the Secured Creditor from
ANAND S RANE and ANVIANAND RANE.
The Reserve Price of the Immovable Property will be Rs. 20,00,000/- (Rupees
Twenty Lakh only) and the Earnest Money Deposit (“EMD”) will be Rs. 2,00,000/-
(Rupees Two Lakh only)i.e. equivalentto 10% of the Reserve Price.

DESCRIPTION OF THE IMMOVABLE PROPERTY

FLAT NO. 402, CARPET AREA 31.47 SQ. MTRS., 4TH FLOOR, KHATRI NX, GUT
NO. 111, HISSANO. 3, GUT NO. 111, HISSANO. 4/1, GUT NO. 111, HISSANO. 4/2,
VILLAGE VALIVALI, BADLAPUR WEST, TALUK AMBERNATH, DISTRICT
THANE, THANE, MAHARASHTRA - 421503.

For detailed terms and conditions of sale, please refer to the link provided on the
website of the Secured Creditor i.e. www.sammaancapital.com; Contact No : 0124-
6910910, +91 7065451024; E-mail id : auctionhelpline@sammaancapital.com. For
bidding, log on to https://assets.matexauctions.com. sd/-

AUTHORIZED OFFICER
SAMMAAN CAPITAL LIMITED

Date : 25.11.2024 (Formerly known as

P1CICI Bank

the Security Interest (Enforcement)
to repay the amount mentioned in
undersigned has taken possession

borrower in particular and the publi

The Authorised ICICI Bank Officer under the Securitisation, Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 and in exercise of the powers conferred under section 13(12) read with Rule 3 of
Having failed to rer()ay the amount, the Notice is issued to the borrower and the public in general that the
under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The

with the property will be subject to charges of ICICI Bank Limited.

PHYSICAL POSSESSION NOTICE

Branch Office : ICICI Bank Ltd Office Number 201-B, 2nd Floor, Road No 1 Plot
No-B3, WIFI IT Park, Wagle Industrial Estate, Thane (West)- 400604

Rules 2002, issued Demand Notices to the borrower(s) mentioned below,
the Notice within 60 days from the date of receipt of the said Notice.

of the property described below, by exercising powers conferred on him/her

cingeneral are hereby cautioned not to deal with the property. Any dealings

Sr. Name of the Description of Property/ Date of Demand| Name
No.| Borrower(s)/ Loan Date of Physical Possession N"iﬂcé/eég‘,?é’"t of
Account Number Notice (Rs) | Branch
1. | Prashant Uttam Flat No. B/3, Ground Floor, New Atlanta Co-op Housing June 10, 2021 |Palghar
Kharat/ Society Ltd, Near Vijay Sales, Plot No. 6 & 7, Survey No. 59, Rs.
LBTNE00005191749 |Nilemore, Nalasopara West, Thane-401208./ 27th Nov 24 | 14,13,071.00/-
2.|Shweta Sunil Zore/  |Flat No.712, 7th Floor, Wing A, " Sadguru Harmony March 09, 2023| Thane
Sunil Pandurang Zore/|Phase I" Village Valivali Badlapur West Dist Thane- Rs.
LBMUMO00004927896 (421503./ 27th Nov 24 11,15,873.00/-

Date: December 03, 2024
\\Place: Mumbai

The above-mentioned borrowers(s)/guarantors(s) is/are hereby issued a 30 day Notice to repay the amount,
else the mortgaged properties will be sold after 30 days from the date of publishing this Notice, as per the
provisions under Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Sincerely Authorised Signutory
For ICICI Bank Ltd. "/

(D 1DBI sank

Retail Recovery Department, Unit No. 01, Safal Pride, Sion -
CIN: L65190MH2004GOI148838 Trombay Road, Deonar, Mumbai, Pin- 400088, Maharashtra. J{ZJd 0T LETIEN (T T3]

APPENDIX IV [RULE 8(1)]

IDBI Bank Limited, IDBI BANK Ltd.,
POSSESSION NOTICE

Enforcement of Security Interest Act, 2002 (

notice within 60 days from the date of the rect

The borrowers attention is invited to provisi
secured assets.

The undersigned being the authorised officer of IDBI Bank Limited under the Securitisation and Reconstruction of Financial Assets and
Security Interest (Enforcement) Rules, 2002 issued a demand notice, calling upon the borrowers to repay the amount mentioned in the
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned

has taken Physical Possession of the property described herein below, in exercise of powers conferred on him under sub-section (4) of
section 13 of Actread with rule 8 of the Security Interest (Enforcement) Rules, 2002.

The borrowers in particular and the public in general is hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the IDBI Bank Ltd for an amount mentioned below and interest and charges thereon.

54 of 2002) and in exercise of the powers conferred under Section 13(12) read with rule 3 of

eipt of the said notice.

ions of sub section (8) of section 13 of the Act, in respect of time available, to redeem the

Name of the Date of | Date of ; ;
Sr. Borrower(s)/ Demand| Physical Description of Property Amount claimed in
No. ; ¢ Demand notice (Rs.)
Mortgagor/Guarantor| Notice |Possession
1. Anita Bhagwandin 16.08. | 29.11.24 |Flat No 302, Jasmine A Wing, Nirmiti | Rs. 2668640.96/- (Rupees Twenty Six
Bhola 2024 Garden, Umroli, Panvel, Navi  |Lac Sixty Eight Thousand Six Hundred
Mumbai 410206 Maharashtra. Forty & Ninety Six Paise)
2. | Hiralal Baburao Jagtap | 16.08. | 29.11.24 Flat 104/1 AWing Bldg No 03  |Rs 2691982.67/- (Rupees Twenty Six
And Smt Swati Jagtap) | 2024 Orchid Nirmiti Garden Umroli Panvel | Lac Ninety One Thousand Nine Hundred
(Dist. Raigad) 410206 Maharashtra |  Eighty Two & Sixty Seven Paise)
3. | NageshRamADagade & | 16.08. | 29.12.24 Flat No. A/5, Gr Floor, A Wing, Rs. 3663482.55/- (Rupees Thirty Six
Smt. Naina Nagesh 2024 Shelter Chsl, Kalina, Santacruz Lac Sixty Three Thousand Four
Dagade East, Mumbai 400029 Maharashtra. | Hundred Eighty Two & Fifty Five Paise)
Date : 03-12-2024 Sd/-, Authorized Officer,
Place : Mumbai IDBI Bank Ltd

MUMBAI SLUM IMPROVEMENT BOARD
A REGIONAL UNIT OF

(MAHARASHTRA HOUSING AND AREA

DEVELOPM

calling e-Tender for the 11 number

available & can be downloaded
Bidding documents can be loaded

Tel. No. 022-66405432, E-mail - eewest.msib@mhada.gov.in
Ref no. EE/West/MSIB /e-Tender /160 / 2024-25

Executive Engineer (West) Division, Mumbai Slum Improvement Board, (Unit of MHADA) Room No.
537, 4th floor, Griha Nirman Bhavan, Bandra (East), Mumbai-400051 Phone Number (022) 66405432 is

registered with DDR-IIl, West Suburb, Mumbai, vai online e-tendering system. Tender Documents shall be

ENT AUTHORITY,)

e-TENDER NOTICE No. 160

of works in the form of B1 (Percentage rate) from Labour Co-op. Societies

from Government of Maharashtra portal https://mahatenders.gov.in.
on the website. The tender schedule as follows.

Sr. Stage Dese. Date of time period | Sr. Stage Dese. Date of time
No. No. period
1 Documents sale start | 03/12/2024 10.30 am. | 2 Documents sale | 17/12/2024 3.00 pm.
end
3 Technical bid opening 18/12/2024 3.05 pm. 4 Price bid 20/12/2024 10.30 am.
onward opening onward

The Competent Authority res

CPRO/A/1021

thereof Conditional offers will not be accepted.

Note. 1 Please refer detailed tender notice on website.
Note. 2 Corrigendum / Amendments if any could be published only on the website.

MHADA - Leading Housing Authority in the Nation

erves the right to reject any or all the tenders without assigning any reason

Sd/-
Executive Engineer (W)
M S | B Board, Mumbai

Follow us: @mhadaofficial

(fJolxJinfcJo)

Dadar (W), Mum

(Auction Sale/bidding wou

Recovery Dept : 74-C, Samadhan Building, 2nd Floor, Senapati Bapat Marg (Tulsi Pipe Road),

Saraswat Co-operative Bank Ltd.

(Scheduled Bank)

bai-400028. Tel. No. : +91 8657043713/714/715, 8828805609
A O A O

Id be conducted only through website https://sarfaesi.auctiontiger.net)

SARFAESI Act, 2002) of the charged as:
WHERE IS BASIS”,“AS IS WHAT IS B

SALE OF IMMOVABLE ASSETS CHARGED TO THE BANK UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST (SARFAESI) ACT, 2002.

Pursuant to Demand Notice issued u/s 13(2), the undersigned as Authorized Officer of Saraswat Co-op. Bank Ltd. has taken
over possession of the following assets u/s 13(4) of the SARFAESI Act. Public at large is informed that e-auction (under

sets in the below mentioned case for realisation of Bank’s dues will be held on “AS IS
ASIS” and “WITHOUT RECOURSE" as specified hereunder :

Mr. Niyaz Qaiyyum Kazi
Guarantor :

Seventeen
Mr. Kayumdin Musa Kazi ([One Thol
Only) as ol

thereon

Name of the Borrower/ A. Date of Demand Description of Assets I. Reserve Price
Mortgagor/ Guarantor Notice Il. EMD
B. Amount of Demand Ill. Bid increment
Notice Amount
C. Possession Type/
Date
Borrower/Mortgagor : A. 07.09.2022 Flat No. 305, 3rd Floor, adm. 30.11 sqg.mtr.|l. Rs. 11.47 Lakh

Physical / 03.09.2024

Rs. 17,41,529/- (Rupees

Hundred Twenty Nine

plus interest & charges

built up area, Building No. 13, known as
“Reliable Swapna Nagari,” situated at Land
bearing, S.No. 232, Hissa No. 4, S.No. 234,
Hissa No. 4, S. No. 241, Hissa No.part, S.
No. 243, Hissa No.1, S.N0.244 Hissa No. T,
S. No. 245, Hissa No.1, Village at Pelhar,
Nallasopara (E), Taluka-Vasai, Dist.
Palghar-401209, owned Mr. Niyaz
Qaiyyum Kazi .

Il. Rs. 1.15 Lakh
Ill. Rs. 0.25 Lakh

Date/Time of Inspection
27.12.2024
04.00 p.m. to 05.00 p.m.

Last Date/ Time for EMD
& KYC submission
08.01.2025

Up to 5.00 p.m.

Date / Time of E-Auction
09.01.2025

2.00 p.m. to 3.00 p.m.

Lakhs Forty
usand Five

n 02.08.2022

website at https://sarfaesi.auctiontigel
STATUTOR

The auction will be conducted through the Bank’s approved service provider M/s e-Procurement Technologies limited (Auction
Tiger).Bid form, Terms & Conditions of the said Sale/Auction, and procedure of submission of Bid/Offer, are available from their

r.net and Recovery Dept.
Y NOTICE AS PER RULE 8(6) of SARFAESI ACT, 2002

This notice also be considered as a not

Date : 03.12.2024
Place : Nallasopara

dues in full before the date of sale, failing which the property will be sold on the above-mentioned Auction date.

ice to the Borrower/s, Partners, Guarantors & Mortgagors of the said loan, to pay the

Sd/-
Authorised Officer
For Saraswat Co-op Bank Ltd.

Place : THANE INDIABULLS HOUSING FINANCE LTD.)
POSSESSION NOTICE
(for immovable property)

Whereas,

The undersigned being the Authorized Officer of SAMMAAN CAPITAL LIMITED
(CIN:L65922DL2005PLC136029) (formerly known as INDIABULLS HOUSING
FINANCE LIMITED) under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers
conferred under Section 13 (12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued Demand Notice dated 10.06.2021 calling
upon the Borrower(s) AJAY VOJHA PROPRIETOR V. S. CLUTCH PLATES AND
RESHMA AJAY OJHA to repay the amount mentioned in the Notice being
Rs. 15,47,051.23 (Rupees Fifteen Lakhs Forty Seven Thousand Fifty One and
Paisa Twenty Three Only) against Loan Account No.HHLGRN00324731 as on
03.06.2021 and interest thereon within 60 days from the date of receipt of the said
Notice.

The Borrower(s) having failed to repay the amount, Notice is hereby given to the
Borrower(s) and the public in general that the undersigned has taken Possession
of the property described herein below in exercise of powers conferred on him
under Sub-Section (4) of Section 13 of the Act read with Rule 8 of the Security
Interest (Enforcement) Rules, 2002 on 28.11.2024.

The Borrower(s) in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the
charge of SAMMAAN CAPITAL LIMITED (formerly known as INDIABULLS
HOUSING FINANCE LIMITED) for an amount of Rs. 15,47,051.23 (Rupees
Fifteen Lakhs Forty Seven Thousand Fifty One and Paisa Twenty Three Only)
ason 03.06.2021 and interestthereon.

The Borrowers’ attention is invited to provisions of Sub-Section (8) of Section 13 of
the Actinrespect of time available, to redeem the Secured Assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

FLAT NO. 002, GROUND FLOOR, WING ‘A’ IN THE BUILDING NAMED AS
“SHUBH JYOT”, ADMEASURING 34.25 SQ. MTRS. (CARPET AREA), VILLAGE
JOVELI, S.NO.5/11A&B,BADLAPUREAST, THANE - 421503, MAHARASHTRA.

Sd/-
Date :28.11.2024 Authorised Officer
Place : THANE SAMMAAN CAPITAL LIMITED

(FORMERLY KNOWNAS INDIABULLS HOUSING FINANCE LIMITED)

?‘%f NASHIK MUNICIPAL CORPORATION, NASHIK
o Public Works Department
E-Tender Notice No.- 15 (Year 2024-25)
Nashik Municipal Corporation, Nashik Public Works
Department vide E-Tender Notice No.15 (Year 2024-25)
invites bids for 03 number of works which will be displayed
on the website www.mahatenders.gov.in. from dt.
06/12/2024 to 30/12/2024 up to 3.00 pm Last date for
acceptance of tender will be dt. 30/12/2024.
Note - All further necessary notices/clarifications will be
published on the online website.
Sd xxx
City Engineer
Nashik Municipal Corporation

Sd xxx
Commissioner and Administrator
Nashik Municipal Corporation

S 1.5 280 /203 .02/13) 207
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pPunjab national bank

(Gout. of India Undertaking)

Circle Sastra Centre, Mumbai City :- 6th Floor, United Bank Tower,
Sir P.M. Road, Plot no 25, Mumbai 400001
Tel - 022-41027300, 41027305-24, E-mail: cs6041@pnb.co.in

POSSESSION NOTICE [APPENDIX IV [See Rule 8 (1)

Whereas, The undersigned being the Authorized Officer of the Punjab National Bank
under the Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act, 2002 and in exercise of Powers conferred under Section 13
read with the Security Interest (Enforcement) Rules, 2002, issued a demand notice
dated 09.10.2023 calling upon the Borrower/ Guarantor/ Mortgagor Mrs. Pooja
Kiran Bhatia, Mr. Kiran Bachoobhai Bhatiya to repay the amount mentioned in the
notice being Rs. 37,46,587.60 (Rupees Thirty Seven Lakh Forty Six Thousand Five
Hundred Eighty Seven and Sixty Paisa Only) as on 30.06.2023 together with further
outstanding including interest within 60 days from the date of notice/ date of receipt
of the said notice.
The Borrower/ Guarantor/ Mortgagor having failed to repay the amount, notice is
hereby given to the Borrower/ Guarantor/ Mortgagor and the public in general that
the undersigned has taken possession of the property described herein below in
exercise of powers conferred on him under sub-section (4) of Section 13 of Act read
with Rule 8 of the Security Interest Enforcement Rules, 2002 on this 26th day of
November of the year 2024.
The Borrower/ Guarantor/ Mortgagor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of the Punjab National Bank for an amount of Rs. 37,46,587.60
(Rupees Thirty Seven Lakh Forty Six Thousand Five Hundred Eighty Seven and
Sixty Paisa Only) as on 30.06.2023 and interest and other charges thereon.
The Borrower Attention is Invited to Provision of sub section (8) of section 13 of Act
in respect of time available redeem the secured assets.

Description of immovable property
Equitable Mortgage of Flat No. B/102, 1st Floor, Monarch Solitaire, Survey No 169A-
1, 169-A/3A, 169-A/3/2, Village Ulhasnagar (Shahad), Opp. UMC Naka 1, Shanti
Nagar, Ulhasnagar 3, Thane 400601

Sd/-
Authorised Officer
Punjab National Bank

Date :26.11.2024
Place : Thane

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GREATER KAILASH HOSPITALS PRIVATE LIMITED
OPERATING IN HEALTHCARE INDUSTRY AND HOSPITAL SERVICES AT

INDORE- MADHYA PRADESH
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

PUBLIC NOTICE

Notice is hereby given that Mr. Rajesh
Kukreja who was a member of the
Evershine Cosmic Co-Operative Housing
Society Ltd having its address at Off New
Link Road, Opp Infiniti Mall, Andheri
(West), Mumbai- 400 053 has passed
away in Delhi on 27.05.2024 without
making any nomination.
Mr. Rajesh Kukreja was the joint owner
of the Flat No. C-1703 and C-1704 in the
building Evershine Cosmic and was issued
Share nos. 1841 to 1850 and 1851 to
1860 by the society vide Share Certificate
nos. 185 and 186 against Flat No's C-1703
and C-1704 respectively.
Mr. Ishaan Kukreja being the son and
legal heir of the deceased member, has
applied to the said society for the transfer
of the shares held by the deceased member
to his name.
| hereby invite claims or objections from
the heir/s or other claimant/s to the transfer
of shares and interest held by the deceased
member in the aforesaid flats within 14
days of publication of this notice to be
registered with the undersigned at 2b, D
Wing, Ground Floor, Crystal Plaza, New
Link Road, Andheri (W), Mumbai- 400053.
If no claims are received within the stipu-
lated period, the society shall be free to
transmit the share and interest held by the
deceased member to the name of the
aforesaid heir by following the procedure
laid down under the bye law no.35 of the
model bye laws.
BHAVYA N. JAIN (ADVOCATE)

Email: Bhavyaj@gmail.com

Tel: 22-26733448
Place: Mumbai Date: 03.12.2024

=

Name of the corporate debtor Greater Kailash Hospitals Private Limited
along with PAN & CIN/ LLP No. PAN: AADCG3040N
CIN: U85110MP2008PTC021307

2. | Address of the registered office Registered office: 11/2 Old Palasia Greater

Kailash,Indore, Madhya Pradesh, India, 452001

BRIHANMUMBAI MUNICIPAL

CORPORATION

. | URL of website Not available

. | Details of place where majority of
fixed assets are located

Hospital address: 11/2 Old Palasia Greater
Kailash,Indore, Madhya Pradesh, India, 452001

The CD is more than 100 bedded multi-speciality
hospital, spread across land area of 22,619.3
sg. ft. along with building having a built-up

area of 66,500 sq. ft.

5. | Installed capacity of main
products/ services

PUBLIC NOTICE

Notice is hereby given that Mr. Samit J. Shetty, has
come forward as the Constituted Attorney to Mr.
Dattatray N. Dhumal the owner of the land beaiing
C.T.S. No. 119/B/2 of village Asalpha, for surrendering
the said 'and, free of cost and free of encumbrances to
the Brihanmumbai Municipal Corporation (BMC), more
particularly described in the schedule hercunder
written which is affected by 18.30 mtr. wide existing
road as per sanctioned Development Plan 2034 of 'L’
Ward in lieu of grant of the Transfer of Development
Rights (T.D.R.) in form of Development Right
Certificates as per the provision of regulation no. 32 of
Development Control and Promotion Regulations for
Greater Mumbai, 2034.

Any person or persons (which means and includes
Individuals, Firms, Companies, Association of person
statutory bodies/entities or any other authorities, etc.)
having any share, right, title, interest, claim, demand or
objection in respect of the said land mentioned in the
Schedule hereunder written or any part thereof, as and
by way of ownership, sale, exchange, transfer, lease,
sub-lease, mortgage, gift, tenancy, leave and license,
trust, inheritance, bequest, possession, maintenance,
Hypothecation, charge, lien, easement, litigation,
disputes of whatsoever nature are or otherwise or any
other rights or interests of whatsoever nature, are
hereby called upon to make the same known in writing
to the undsrsigned at the office of the Law Officer,
Legal Department, Municipal Head ffice (Annexe
Building), 3rd floor, Mahapalika Marg, Fort, Mumbai-
400001, within 15 (fifteen) days from the date of
publication hereof with documentary proof/evidence or
Court Orders thereof for any such purported
claim/objection, otherwise such claim or demand shall
be deemed to have been waived to all intents and
purposes.

If no claim or objection is received as mentioned
hereinabove, BMC will complete the procedure of
grant T.D.R. on its own merits without making any
reference or regards to any such purported claim or
interest when shall be deemed to have been waived for
all intents and purpose and the same shall not be
binding upon the BMC.

THE SCHEDULE ABOVE REFERRED TO :-
(TDR/ES/L-1135)

All that pieces or parcels of vacant land or grounds
situate, lying bearing C.T.S. No. 119/B/2 of village
Asalpha, in the Registration District and Sub-District of
Mumbai City and Suburban, admeasuring 769.90
sq.mtrs. or thereabouts, affected by 18.30 mtr. wide
existing road as per sanctioned Development Plan
2034 of 'L" Municipal Ward and bounded as follows :

On or towards the East by : C.T.S. No. 119A and

119B/1 of village
Asalpha
On or towards the West by : C.T.S. No. 119C of
village Asalpha and
pipe line
On or towards the South by : C.T.S. No. 120 of village
Asalpha
On or towards the North by : C.T.S. No. 118 of village
Asalpha
Dated this 02nd day of December, 2024
Sd/-

(Smt. Komal Punjabi)
Advocate & Law Officer
For Brihanmumbai
Municipal Corporation

PRO/1886/ADV/2024-25

Avoid Self Medication

As per the last available Audited financial
statements for Financial Year ended on

31st March 2023, total revenue from the
operations of hospital stood at approx.

INR 731 Lacs.

Also, the unaudited Financial Statements for
financial year ended on March 31 2024, suggests
a revenue from operations of approx. INR 558 Lacs.

6. | Quantity and value of main
products/ services sold in last
financial year

As per the information provided by the Suspended
Director, there are 110 employees and workmen
working for CD as on CIRP commencement date.

7. | Number of employees/ workmen

The financial statements and other details of the
CD can be obtained by sending an email at
ip.gkhospital@gmail.com

List of creditors is available on the website of IBBI:
https://ibbi.gov.in/en/claims/claim-process,
U85110MP2008PTC021307

. | Further details including last
available financial statements
(with schedules) of two years, lists
of creditors are available at URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

Eligibility criteria is mentioned in detailed
Expression of Interest, can be obtained by
sending an email at ip.gkhospital@gmail.com

10.| Last date for receipt of expression | 18/12/2024
of interest

11.| Date of issue of provisional list of | 28/12/2024
prospective resolution applicants

12.| Last date for submission of 02/01/2025
objections to provisional list

13.| Date of issue of final list of 11/01/2025
prospective resolution applicants

14.| Date of issue of information 16/01/2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

15.| Last date for submission of 15/02/2025

resolution plans

16.| Process email id to submit ip.gkhospital@gmail.com

Expression of Interest

Date: : 03/12/2024 For Greater Kailash Hospitals Private Limited
Place: Indore -
Mangesh Vitthal Kekre

Interim Resolution Professional

[Acting as Deemed Resolution Professional in

accordance with Section 22 of IBC, 2016]

IBBI Reg. No.: IBBI/IPA-001/1P-PO0539/2017-18/10964

Address: Office No. 607, Chetak Center, RNT Marg, Indore (MP) 452001
AFA Valid till: 31/12/2025

PUBLIC NOTICE

Take notice that, Mrs, Pooja Poddar ("Owner") is claiming to be the
absolute Owner of the Premises and Shares which' are more
particularly described in the Schedule hereunder written. My client is
negotiating with her to purchase the entire, right, title and interest of the
Owner in the said Premises and the said Shares, free from
encumbrance and have instructed us to investigate the title of the
Owner in respect of the said Premises and the said Shares.
The Owner has represented to my client that original registered
Agreement for Sale dated 28th August 1980 executed between M/s.
Bombay Builders (Builders/Developers) of One Part and Mr. Abdul
Samad B. Saheb of Second Part is lost and or misplaced. Also in
original registered Agreement for Sale dated 13th March 2014 executed
between Mr. Amir Tohid Furniturewala of One Part and Mrs. Pooja
Poddar of Second part, Zohra Aghadi Nagar(J&K) CHSL was
mistakenly Written as Zohar Aghadi Nagar(J&K) CHSL.
If any person or persons is/are having any claim to or any interest in the
said Premises and the said Shares described in the Schedule
hereunder written by way of sale, charge, exchange, gift, lease, sub-
lease, lien, tenancy, inheritance, allotment, heirship, assignment,
mortgage or otherwise whatsoever, or is in possession of the said
misplaced or lost documents mentioned above should notify the same
in writing to us with supporting documents, if any, at my office at Gala
No. 10, 251 Rubi Arcade, First Floor, Opp. Dolare Petrol Pump,
Vanjarpatti naka, Bhiwandi - 421302, within 15 (Fifteen) days from the
date of publication hereof, failing which it shall be presumed that the
Owner is absolutely entitled to the said Premises and the said Shares
and that the same is free from all encumbrances and the matter of
investigation of title and transaction in respect thereof shall be
completed without having any reference to such claim, if any, and the
same shall be considered as waived.
THE SCHEDULE ABOVE REFERRED TO :
Part |
(Description of Premises)

Residential Flat bearing No. K-01 admeasuring 447 sq. ft. Built up area
on ground floor in the building belonging to Zohra Aghadi Nagar (J & K)
Cooperative Housing Society Ltd. situated on Plot bearing C.T.S No.
1232 of Village Versova, Taluka Andheri, lying being and situate at Yari
Road, Versova, Andheri (W), Mumbai -400061 in registration District of
Mumbai City and Mumbai Suburban.

Part 11

(Description of Shares)

5 (Five) fully paid up Shares of Rs. 50/- each bearing distinctive number
101 to 105 (both.inclusive) bearing Share Certificate No.21 dated 25th
December 1989 issued by the Society.

Dated this 3rd December 2024

Adv. Jayashree R. Sonkusare
+91 8237466111.

PUBLIC NOTICE

TAKE NOTICE that our clients Mrs.
Suvidha Sunil Rasam & Mr. Sunil
Sakharam Rasam had purchased Flat
No. 1001 on the 10th Floor in Wing
D of the Project known as Avant
Heritage - III situated at Village Majas,
Taluka Andheri, Majaswadi, Jogeshwari
East, Mumbai 400 060 vide Agreement
for Sale executed on 21st June, 2022
bearing registration no. BDRIS-
11007-2022. The said Mr. Sunil
Sakharam Rasam expired intestate on
6th June, 2023 leaving behind him as
his only heirs & legal representatives
namely Mrs. Suvidha Sunil Rasam &
Mr. Vishnu Sunil Rasam under the
provisions of the Hindu Succession
Act, 1956, by which the said deceased
was governed and there is no other
heir, legal representative, executor,
successor, nominee and/or assign of the
said deceased, except his said wife and
son. The said Mrs. Suvidha Sunil Rasam
& Mr. Vishnu Sunil Rasam, being the
only legal heirs of the said Late Mr.
Sunil Sakharam Rasam, with an intent
to sell the Flat No.1001, entered into
a registered Agreement for Sale dated
9th October, 2024 bearing registration
No. BDR18-17850-2024, in favour of
Mr. Paras Kirti Gala & Mrs. Harsha
Kirti Gala, for the consideration and
on the agreed terms and conditions, as
stipulated therein. Hence, no rights of
any nature, in respect of the said Flat
now subsists with Mrs. Suvidha Sunil
Rasam & Mr. Vishnu Sunil Rasam, in
any manner whatsoever.

Accordingly, any person/s and/or body
having dealt with the aforesaid Flat and/or
any part thereof and/or have executed any
deeds or documents with respect thereto
and/or having any claim or objection by
way of sale, mortgage, conveyance, trust,
lien, possession, gift, inheritance, lease
or otherwise howsoever/whatsoever,
including holding the originals thereto
and also claiming to be the heir/s and/
or legal representative/s and/or holdin;
any testamentary document of the sai§
deceased, should report the same to us,
within 7 days from the date of issuance
of this notice with documentary proof
thereto, failing which it shall be deemed
and presumed that there are no other
heirs of the said deceased, except as
mentioned hereinabove and the said
sale transaction mentioned herein, in
favour of the said Purchasers by the
said heirs, shall attain finality and be
accepted thereto.
Dated this 3rd day of December, 2024
For M/s. ANS Legal Services,
Advocates,
101, Vireshwar Darshan CHS
Ltd., G.B. Indulkar Marg,
Next to Ganesh Chat,
Vile Parle East, MUMBAI 400 057

PUBLIC NOTICE

TAKE NOTICE that one of our
clients have agreed to purchase
the below mentioned property
from its owners namely, (1)
Shobhan Jaywant Kothare, (2)
Bhakti Jaywant Kothare and (3)
Meena Madhav Kothare, having
common address at 101,
Gurukrupa, 1st Floor,
Mamlatdarwadi, Cross Road
No.1, Malad (West), Mumbai-

400064, free from all
encumbrances with clear &
marketable title subject to

outcome of CRA 397/2024
pending in the Bombay High
Court.

All persons having any objection
to or against the sale and/or
having any right, title, interest,
claim or demand into, upon or
against the said property or any

part thereof by way of
inheritance, mortgage,
possession, sale, gift, lease,

tenancy, occupancy, lien, charge,
trust, maintenance, development
rights, easement or otherwise
howsoever or whatsoever are
hereby required to make the
same known in writing to the
undersigned at their office at
Office No. 4, 3rd Floor, Hind
Rajasthan Chambers, 6, Abdul
Razak Allana Marg (Oak Lane),
Fort, Mumbai-400001 with
documentary proofs within 14
days from the date hereof, failing
which the sale shall be
completed without reference to
such claim or objection and the
same, if any, shall be considered
as waived and/or abandoned.
PROPERTY DETAILS

ALL THAT piece and parcel of
land admeasuring 1903.50
sqg.meters as per C.T.S. Property
Card bearing C.T.S. No. 141,
141/1 to 141/38 of Village Malad
South Taluka Borivali (bearing
corresponding Survey No./ Hissa
No. 168 / 1 admeasuring 17
Gunthas i.e. 1719.91 sqg.meters)
situate at Mamlatdarwadi, Malad
(West), Mumbai-400064 within
the Registration District and Sub-
District of Mumbai Suburban
(“the said land”) and forming part
of private sanctioned layout,
wherein the said land is
recognized as Plot No. 2, 3 and 4
and aggregately admeasures
2061 sq.yards as per layout plan,
the further details whereof is
mentioned below :

Plot Areain
No. sq. yards
2 864
3 740
4 457
Total 2061
03.12.2024 SD/-

Ashok Dedhia
Manoj & Ashok Associates
Advocates & Solicitors
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The Natural Diamond Industry
Supports CCPA’s Draft Plan for Sector

Ahmedabad, The Central
Consumer Protection Authority
(CCPA) recently hosted a
stakeholder consultation to
draft comprehensive guidelines
aimed at protecting consumer
interests in the diamond sector.
This initiative aims to eliminate
ambiguity, create consistent
terminology and advocate
ethical marketing practices.
The lack of standardised
terminology in the diamond
industry and inadequate
disclosures has led to
confusion, especially regarding
the differentiation between
natural diamonds and lab-
grown diamonds. The Bureau
of Indian Standards (BIS)
mandates that the term
“diamond” alone must
exclusively refer to natural
diamonds. Anything else, should
explicitly be referred to
“synthetic”, “cultured”,

irrespective of the production
method or material used. The
proposed guidelines emphasize
the need for explicit labelling
and certification of all diamonds,
prohibit misleading terms such
as ‘natural’ or ‘genuine’ for lab-
grown products and suggest
introduction of accreditation
systems to regulate and
standardize diamond testing
laboratories. ey voices from the
natural diamond industry
shared their opinion about the
need for consistent terminology
and ethical marketing practices.
Richa Singh, Managing Director,
India and Middle East, Natural
Diamond Council, said "Our
mission at Natural Diamond
Council is to promote the
integrity of the modem diamond
industry, and educate & protect
both the consumers and trade
from myths and
misconceptions.(22-2)

Rajesh Power Services Limited stock makes

I

Ahmedabad, Rajesh
Power Services Limited
("RPSL” or “The Company”),
one of the leading service
providers for the power sector,
today made a spectacular
debut on the BSE SME
exchange. RPSL was listed at
Rs. 636.50/-, at an upper
circuit premium of 90% over
the fixed price band of Rs.
335/- and traded at Rs.
668.30/- at an upper circuit
with a 99.4% gain over the
IPO price. Earlier this week,
the issue the IPO received an
overwhelming response from
the investors as the QIB
portion was subscribed 46.39

steIIar debut on BSE SMEExchange

wid

times, the NII portion was
subscribed 138.46 times and
the Retail individual investors
(RII) quota was subscribed
31.96 times until the final day
of bidding on November 27,
garnering record bids worth
over Rs. 6,334 crore. The IPO
comprised a fresh issue of
27.9 Lakh Equity Shares and
an offer for sale of up to 20
Lakh Equity Shares with a face
value of Rs. 10/- through the
book-building route. ISK
Advisors Private Limited is the
Book Running Lead Manager,
and Bigshare Services Private
Limited is the Registrar to the
offer. (13-1)

GreenLine partners with Flipkart
to power greener supply chains

Ahmedabad, GreenLine
Mobility Solutions Ltd, a key
player in Essar's Green Mobility
initiative, today announced its
partnership with Flipkart, India's
homegrown e-commerce
marketplace, to enhance
sustainable operations in
logistics. This collaboration will
see GreenlLine deploying its fleet
of liquefied natural gas (LNG)
trucks, marking a key step in
Flipkart's broader commitment
to decarbonizing its delivery
operations. In the first phase of
this partnership, GreenLine will
deploy 25 LNG-powered trucks,
each equipped with 46 ft
containers offering a capacity of
110 cubic meters (CBM). These
vehicles will transport a range
of e-commerce goods, including
both B2B (business-to-business)
and B2C (business-to-
consumer) loads, across key
regional routes. The initial
deployment will focus on

transporting goods from the
West to the North of India, with
future plans to expand to
additional routes covering
North to South and West to
South corridors.  This
partnership is a critical element
of both GreenLine's and
Flipkart's sustainability
initiatives. GreenLine's LNG-
powered fleet will complement
Flipkart's existing efforts, which
also include the deployment of
electric vehicle (EV) trucks to
further reduce the carbon
footprint of its logistics
operations. Recently, Flipkart
also announced that it has
achieved 10,000 EVs in its
delivery fleet. The integration of
LNG and EV vehicles is part of
the company's broader
commitment towards
minimising greenhouse gas
emissions, and creating a
cleaner, more sustainable
environment.

ADIDAS AND BCCI UNVEIL THE ALL-
NEW TEAM INDIA ODI JERSEY

Ahmedabad, adidas, the
official kit sponsor of the
Indian cricket team, came
together with the BCCI at their
Headquarters in Mumbai to
unveil the new ODI jersey with
captain of the Indian Women's
Cricket Team, Harmanpreet
Kaur. For the first time in
cricketing history, the jersey
was unveiled with the Indian

Women's Team. This
landmark moment is a
testament to adidas'

commitment towards women
in sport both on and off the
field, along with the BCCI's
efforts towards accelerating
women in cricket. Commenting
on the partnership and the
iconic ODI jersey, Neelendra
Singh, GM, adidas India, said,
"Our partnership with the BCCI
is one that we take great pride
in & are excited for this historic
moment as we progress into
the second year of this
collaboration. At adidas, we've
always been strong allies for
women in sports. The launch
of the all-new ODI jersey with
the India women's team is a
testament to our unwavering

support for women in sport.
Together with the BCCI, we're
proud to make strides in
empowering athletes across all
levels with state-of-the-art
gear that enhances their
performance and passion."
The jersey will be first worn
by the Women's national team
on-field during the upcoming
India versus West Indies
bilateral series starting
December 22nd, 2024.
Following the women's team,
we will also witness the India
Men's team donning the jersey
during the upcoming ICC
Champions Trophy tournament
early next year. (20-4)
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Turkish Airlines Debuts in Sydney with
the Arrival of Its Longest Ever FI|ght

Ahmedabad, Turkish
Airlines, the airline that flies
to more countries than any
other, has launched its longest
flight with the addition of
Sydney flights. The flag carrier
landed on Sydney soil for the
first time on November 29th,
marking a monumental
milestone as it expands to its
second destination in
Australia, reaching 351
destinations across six
continents within its global
network. Flight between
Istanbul and Sydney will be
operated with the airline's
new, modern fleet of Airbus
A350-900 aircraft which is
designed for long haul
comfort with 32 flatbed seats
in business class, and 297

recliners for economy
travellers. Set to be operated
four times a week via Kuala
Lumpur, flights will take 19
hours with its 9,300-mile flight
path. The new route will not
only bolster the ties between
Turkiye and Australia, driving
growth in tourism, trade, and
cultural exchange, but also
provide Australian guests the
flag carrier's robust flight
network, ensuring they can
explore the world with the
comfort and hospitality of
Turkish Airlines. Following the
launch of Turkish Airlines' first
flight from Melbourne in March
this year, Sydney becomes the
second Australian city added
to flag carrier's ever-
expanding network. (20-4)

CoinSwitch shares Bitcoin Whitepaper
in 10 Indian regional languages

Ahmedabad, CoinSwitch,
India's largest crypto trading
platform, is democratizing
crypto knowledge by
translating the seminal Bitcoin
(BTC) Whitepaper into 10
regional languages. This
initiative aims to empower
millions by bringing the
foundational principles of
Bitcoin closer to people in
their native tongues. Bitcoin
has been on a record-breaking
streak, recently reaching its
all-time high of approximately
$99,500. With the U.S.
adopting a pro-crypto stance
and a surge in institutional
investments following ETF
approvals, renewed optimism

is driving the crypto market.
Ignoring this opportunity could
mean missing out on
capitalizing on the growing
asset class. However, financial
decisions should always be
backed by thorough
knowledge and careful
research. Speaking about the
initiative, Balaji Srihari,
Business Head, CoinSwitch
said "The Bitcoin Whitepaper
is the foundation of the crypto
revolution. By making it
available in regional
languages, we aim to increase
awareness, empower users
with knowledge, and dispel
misconceptions surrounding
crypto. (20-4)

GET FESTIVE READY WITH
PLATINUM EVARA

Ahmedabad, It's that time
of the year to bring out the
festive finery - for a day of
celebration and evenings that
spell sophistication and
understated elegance; each
look, talked about long after
the party has ended. As you
elevate your style game,
complement those stunning
outfits with the precious
timelessness of platinum
jewellery. Unique platinum
jewellery pieces from
Platinum EVARA's collection
make for the ideal style
companion to complete your
chic ensembles this season!
Born from the stars, platinum
is truly precious and rare, with
only limited quantities

available on the planet. Thus,
serving as an ideal marker of
special moments such as that
first bonus when you indulge
on those precious platinum
earrings from Platinum
EVARA...after all, what better
way to celebrate you, than
with a one-of-a-kind jewel
crafted from this rare metal!
Denser, hence stronger than
other precious metals,
platinum offers the most
secure hold on precious gems
that are intricately placed to
create designs as unique and
awe-inspiring as the women
who adorn them. Whether it's
the traditional silk sari for a
pooja or a contemporary indo-
western flair for a late-night
card game, Platinum EVARA's
captivating platinum necklaces,
alluring platinum wristwear,
intricately crafted earrings and
elegant rings - this is nice but
you may want to add a few
more adjectives about motifs
- modern silhouettes,
geometrics, play of textures,
promise to effortlessly uplift
your style quotient. (19-10)

Danube Properties Filmfare

B
FILMEARE
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Ahmedabad, Celebrating
the brilliance of the Indian OTT
industry, Filmfare successfully
held the Danube Properties
Filmfare OTT Awards 2024 on
December 1, 2024. The event
recognized outstanding
achievements in web original
series and films. Among the
evening's top honours, The
Railway Men won Best Series,
while Amar Singh Chamkila
was named Best Film, Web
Original. The comedy category
saw Maamla Legal Hai emerge
victorious as Best Series,
Comedy, showcasing the
diversity of Indian storytelling.
The Danube Properties
Filmfare OTT awards 2024
celebrated 50 categories
spanning acting, direction,
storytelling, and technical
artistry. In the acting
categories, Rajkummar Rao

OTT Awards 2024

impressed audiences with his
award-winning performance,
securing Best Actor, Series
(Male): Comedyfor Guns
&Gulaabs. Kareena Kapoor
Khan captivated with her
powerful portrayal in
JaaneJaan, earning Best Actor,
Web Original Film (Female).
Vedang Raina received the
Best Debut Male, Film award
for The Archies, marking a
promising start to his career.
Meanwhile, Manisha Koirala
was crowned Best Actor,
Series (Female): Dramafor
Heeramandi, further
solidifying her legacy in the
industry. Critics' choices
celebrated exceptional
storytelling, with Guns and
Gulaabs named Best Series,
Critics' Choice, and JaaneJaan
wonBest Film, Critics' Choice.
In the drama categories, Diljit
Dosanjh won Best Actor, Web
Original Film (Male)for Amar
Singh Chamkila, while Ananya
Panday charmed her way to
Best Actor (Female), Critics —
Filmfor Kho Gaye Hum
Kahan.Jaideep Ahlawat bagged
2 awards — Best Actor Critics’
Male(Web Original film) for
JaaneJaan and Best Supporting
Actor (Web Original Film) for
Maharaj. (19-10)

How Trump 2.0 doesn’t
guarantee Musk a cakewalk

After braving the shock of
Republican Donald Trump'’s
victory in the recent US
election, leftists itched for an
opportunity to slam the
upcoming government by
raising the bogey of what they
hoped would be four years of
crony capitalism by pointing at
the pre-eminence of the
richest man in the world and
owner of Tesla, SpaceX, and
X—Elon Musk—in the
campaign. However, neither
Trump's declared policies nor
his recent comments appear
to be making things easier for
Musk’s businesses. The
tycoon’s hydrogen cars are
the latest case in point.

In October, Trump made
remarks that sparked
controversy concerning
hydrogen-powered vehicles,
even as hydrogen is swiftly
gaining recognition as a
promising advancement within
the automotive sector, set to
play a crucial role in the switch
to more sustainable
transportation solutions. As
worries about climate change
and air pollution escalate, the
need for alternative fuel
sources to supplant traditional
internal combustion engines
has reached unprecedented
levels. Hydrogen vehicles are
becoming an important
component of the green
engine market. While electric
vehicles (EVs) have received
considerable attention in
recent years—a proposition of
a golden-egg-laying goose for
Musk’s Tesla—hydrogen-
powered vehicles (HPVs) are
increasingly regarded as a
viable and complementary
option in the pursuit of a zero-
emission transportation future.

The technology behind
hydrogen fuel cells operates
by merging hydrogen with
oxygen from the atmosphere
in a chemical reaction that
produces electricity to power
the vehicle’s motor. In contrast
to battery electric vehicles,
which often require lengthy
charging periods, hydrogen
vehicles can be refueled in a
matter of minutes. This
advantage in convenience
positions them similarly to
gasoline-powered cars.
Furthermore, hydrogen fuel
cells emit no pollutants, with
water vapour being the sole
byproduct, thus presenting an
environmentally friendly
alternative to traditional
vehicles. So, why would the
magnate, who has made
several wise decisions of
acquisitions and
diversifications in his career,

let go of this opportunity? He
wouldn’t, but here’s the
problem;-------

During a recent rally in
Michigan, former President
Trump made a contentious
remark regarding the
emerging hydrogen-powered
vehicles, vowing to terminate
their production. He asserted,
“You're going to build electric
cars, and you're going to build
all kinds of cars except
hydrogen. There will be no h-
ydrogen. They tend to blow up.
And once they blow up, you
are not recognisable
anymore.” These statements
were accompanied by an
unfounded anecdote in which
Trump claimed that Marjorie
Taylor Greene had been
involved in an explosion while
driving a hydrogen-powered
vehicle, despite her presence
in the audience. Such
remarks from Trump
underscore the widespread
scepticism and distrust that
many individuals harbour
towards alternative fuel
technologies. While electric
vehicles (EVs) enjoy a more
favourable perception among
consumers, hydrogen vehicles
represent only about 0.1 per
cent to 0.2 per cent of the
global vehicle fleet, in contrast
to the 2-3 per cent share held
by EVs and plug-in hybrids.

Although Trump has voiced
opposition to hydrogen
vehicles, he has shown some
degree of support for electric
vehicles. Despite his plans to
relax stringent emission
regulations on traditional
combustion engines, he has
indicated that EVs cater to a
“small slice” of the population.
This endorsement of electric
vehicles coincides with his
recent appointment of Musk to
lead the Department of
Government Efficiency (DOGE)
under Trump 2.0. Musk, as the
CEO of Tesla, is at the forefront
of innovation and production
in the electric vehicle sector.

Furthermore, Trump has
announced intentions to
impose a 60 per cent import
tariff on products from China.
His recent remarks regarding
hydrogen vehicles, which
contrast with his support for
electric vehicles, may be linked
to his broader strategy to
eliminate Chinese competition
and bolster the US automotive
industry, given that most
hydrogen vehicles are
manufactured by companies
based in Japan and South
Korea.

There was a time when
Musk would refer to hydrogen
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as a “stupid fuel” while toying
with ideas of alternative
engine fuels. However, earlier
this year, his stance appeared
to change when Tesla
announced plans to produce
a hydrogen-powered vehicle
by 2026. This apparent
change may stem from Musk's
recognition that, to maintain
its leadership in sustainable
fuel technology, Tesla must
broaden its range of vehicle
offerings. The future of
hydrogen vehicle production
under Trump'’s administration
remains uncertain, and it is
unclear whether any plans will
materialise. Nevertheless,
Trump is not the only
roadblock Musk has run into.
In addition to potential policy
challenges, hydrogen vehicles
encounter considerable
obstacles related to
production costs, refuelling
infrastructure, and public
awareness. The limited
availability of hydrogen
refuelling stations, which
number approximately 500
worldwide, is a major barrier
to the widespread adoption of
hydrogen-powered vehicles.
Furthermore, hydrogen
production continues to depend
heavily on natural gas,
although the development of

green hydrogen, generated
from renewable energy
sources, is gaining traction.

Musk’s possible venture into
hydrogen-run cars isn't going
to be the only fraught plan.
Musk, as Trump’s largest
individual donor and a fervent
supporter, finds himself
navigating five key
contradictions in their
burgeoning symbiotic
relationship. These points of
tension could either complicate
their alliance or lead to mutual
reinforcement.

Trump is populating his
incoming administration with
advisors critical of China’s trade
and security policies. In
contrast, Musk maintains a
cooperative relationship with
Chinese officials, having
established Tesla as the
country’s first fully foreign-
owned automaker in 2018.
Chinese state media often
herald Tesla as a symbol of
successful US-China trade
collaboration. China is Tesla’s
second-largest market,
following the United States.
The Tesla Gigafactory in
Shanghai, operational since
2020, is the largest EV
production facility globally. Last
year, Tesla sold approximately
600,000 vehicles in China.
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SHRIRAM HOUSING FINANCE LIMITED

Ao 8L Srinivaesa Tower, 5t Foor, Doar Ko. 5, O6d Moot
SHRIR #&IM | 2ndLlame, Cenaingha Road, Amame Teyrampet, Channal-S000EE
HORSIAG FInAAcE | Hoad Dfice : Lewel 1, Wockhard! Towess, EastWing, C-2, &

Binck, Bandra-Kuda Comples, Mumial 200 051

Webshe: RApC wasw. srmamaousng in

PHYSICAL POSSESSION NOTICE

Wilansas, The i S-I;'uI:":ﬂ Being the authoried offissr ol Shiiram Houging
Finanne LUmied [SHFL) ndér the provisions of the Secudtisation and
Aeconstruction of Finencml Assets and Enforement of Security interest A,
2002 (sald &ct) and in mmrcise of powers conformd wder Section 13012) of
2 el At read with Rule 301 ™2 Sacurily Interegt ([Enforcemend) Ruses, 2002
|said Hulﬂﬁ:l igied demand nolices o e Borrowsrs detads of which &re
rmeermiicned in the kable Below to repay the amount mentianed in e sid demand
moices

Thia Bonrowens mzving 1edled i repay the amourn, nolice ks hareby gheanto
e Bormowers and the publc in gereral thal the undersigned being  he
Buthoeised Oificer of Shrram Howsing Firance Limited bas taken the Pliyscal
poesasEion [oday daled DNV25024 of the proparty described in the
peaEEasson nogica i axerciEe ol powers comemed on hm undar Secton 13045
of the Securilisation and Reconstruction of fAnancizl Azsets and Enforcament
of Zecuriy Inlensst Acl, 2002 (SARFAEE] Act) read with Fule B of e Security
imterest (Enforcement) Aules & pursusant fo the drechon passed hy the 2th
Agitional Ghief Jsdicial Mapistale Ahmadabad CiygCourt Mo.4), in Griménal
WEc Applicaion Mo 062024, Judgemant Dated, 20082024

The Barriwes in particuar and the: publc i gensral s hemby cautioned rol
o geal with W property and any doaling with ihe property wdl be =mimject tothe
charge of Shirem Housing Financs Lid for an amount 25 mentionad hemain
Besloi with imlanas] Means .

The barowner's afenton & invited In provsions of sub-section (&) o

EEL’-'ID" 13 of the ACT, In respect of ime avakabie, lomdeem Me sacured assats

Barrewar's Name and Addeess

1.4.K Esterprise Through its proprictor Disdyal Birkal Mot

Presenl Address -= B=1, Anand Mangal Compiex, Oppofimul Garden, Seyamal
Cross Rpad. Ambawadl, ARmeganges

Also Besinass Address -Wasd Mo, 14, Blgga Bees, Shil Dungargarh, Blanar,
Rajasthan-331 803

Ao Progerty Address - Ollice No.529. 51h Floor, Avira] Pissstia,
Opp.Karnayati-4, Mr.Divin= Lile School, Yatva-Naral, Ahmedabed- 382440

2. Dindyal Bishal Mad,

Fresen Address ;= £6, Swelanjali Society, First Floor, Sachin Tower,
Aramdnagar Aoad, Ahmedabad

Alsn Progerty Address ;- DHion No 629, B3h Floor, Avira| Pessecla,

Dpp. Kamavali-d, Nr.Divise Lile Behool, Yabea-Nared, Ahmedabad-3834460

3. Brijdew Birkal Ram,

Prazenl Addrass -Warid Ro. 14, Biggs Baze, Shri Dunpangar®, Bikaner,
Rajasthan-331803

s Progerty Addréss - Dllice No 529, 54h Floor, Aviraj Pessscle,
Opp.Harnavali-4, Mr.Oivine Lite School, ¥afva-Norol, Ahmedabed- 302440

Amaant #ue as per Demand Hotien

Az, 30,72 256~ {Thirly Lakss Sevanky Two Thauaand Two Hundress and Fly Bix
Oaly] &g om O0T7-Mar-24 uader reférgnce ol Loan Acceonl Nea.
ELPHAHMIDODD THZ wih Turthor mfemesl and othar cogls, charges and
axpenias within S0 0 ays from B @a3le ol receiph of e 2aid nolice.

1321 Molice Dale. 11,0002024

BEth Additional Chiel Seficial Magisirate Ahmedabed City|Comd o4, in
Crimingl Mise. Hul-uriw Mo, 70682024 JIJI:Il;lEIrrer Dalnd, 20083034

mﬂmﬁm

&l that pieoe and parcel o Freshold rmenevahio property being Ofice Mo 878 on
G Floor, having canpe! area sdmpapedeg 40.72 5q.Mirs.(ie.d3.51
&g Miirs.Buifl up & 536.34 Sq.Fls, Super Builtup & 93634 Sq.Fis. fuper Buil up|
|ii Thié sihdma kiown &8 “Niird] Plaracle”, iSeided 8l lesd Bervey no S00'2,
being Final Plol No.39, asmeasuring T166 Sq.Mirs paid sub pled noi
sdmaasering 2926 sg.mirs of own planning scheme no B0 of mouje @ Valva,
Taluka ; Vatva, in tho District of Ahmedabad and Regisiration Seb Disbrict of
Ahmedaad-11{Asiali) within ihe slabe of Gujaral

Begmdaries of Wi dail Properly - Eaxl @ Margin Bpace , Was | Difice Ha 528
with common wall, Morth : Mangia then maie rasd, Soulth © Pascaps & Difice
No.528

S4'. turtherized Officer
Bhriram Housing France Limtzd

FMace: Armmedahed
Date : -120024
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CHANGE OF NAME

EJT ' . .
TR Fad eiedt gearen @ | | HAVE  CHANGED MY  NAME
o e TR AvAA A, | FROM CHELAKARA  KULATHIL
‘.| KRISHNAN  CHANDRAN  TO
S SR A 70 O I [ 0T ARA KRISHNAN. CHANDRAN
w@q: S AT e d@En ool :
; o AS PER AADHAR GARD. CL- 301
ST AR S 3. | HAVE CHANGED MY NAME FROM
A SR e 51 9 | | AVEENA AFZHAL  MUKADAM
JeETEE § UMW Wed Iuars doedt | LAVEENA  AFZAL  MUKADAM  TO
A SR B e | AAISHA AZAAN SHAIKH AS PER
femqe women fem wgier | ACHAR CARD NO. 819164956960 CL -
i . , 401
TIHETE fohe el g WAt
: ‘ | HAVE CHANGED MY NAME FROM
e weamdiel e famh f4| Ge asive ALL SAIVYAD TO ASIF
sttt foeft =marer fohen =R
7 : KASIM ALl MUJAVAR AS PER
TR A5, S, ECF A | AFFIDAVIT. CL-428
S A FEEER S AR AL G | NAZNEEN HASEEB TUNGEKAR, WIFE
T T Sfekene 3 wamed | OF  HASEEB  TUNGEKAR — HAVE
Y N - CHANGED MY NAME TO NAZNEEN
e T TUNGEKAR AS PER DOCUMENTS.
CL- 468
R | HAVE CHANGED MY NAME
Get predictionsitting | rrom EsrAHIM ESMAIL ABBA

KASMANI AS PER GOVT. OF MAHA
GAZETTE NO: (M- 24272184). DATED
NOV 14-20, 2024. CL- 501

| HAVE CHANGED MY NAME FROM
MARY  AUGUSTINE LOPES TO
MEENA  ELIAS D’'MELLO AFTER
MARRIAGE FOR ALL PURPOSE
AADHAR- 768569247517. ADDRESS
621 PRITIDAN, DONTALAV VATAR
AGASHI, VIRAR WEST PALGHAR
401301. CL- 601

| HAVE CHANGED MY OLD NAME
FROM PERPET MAXY FONSECA TO
NEW NAME PERPET MAXIMIANO
FONSECA AS PER AADHAR CARD.

CL- 698

| HAVE CHANGED MY OLD NAME
FROM MAXY REMOND FONSECA TO

Love, romance, sex, family
relations, job, wealth, home
happiness, house, education,
marriage, children, luck, work,
honor, sorrow, illness, etc.

R. R. Mishra

Astrologer, Palmist,
Numerologist, Vastu & Gems
Specialist, Former TV & Press

Whatsapp & Mobile

9820113194

NEW  NAME MAXIMIANO  LUIS
BENJAMIN ~ FONSECA AS  PER
AADHAR CARD. CL- 699

| HAVE CHANGED MY NAME FROM
AFZHAL YUSUFALI MUKADAM TO
AFZAL YUSUFALI MUKADAM
AS PER ADHAR CARD NO.
695246819794. CL- 701

| HAVE CHANGED MY NAME FROM
APARNA SHIVRAM LAKHADE
(OLD NAME) TO APARNA MANGESH
MHATRE (NEW NAME) AS PER
AFFIDAVIT NO: 29AB 722751 DATED:
18 NOV 2024. CL-710

| HAVE CHANGED MY NAME FROM

NOTE

Collect the full copy of Newspaper
for the submission in passport office.

| HAVE CHANGED MY NAME FROM
NOOR ALM SHAIKH TO NOOR ALAM
SHAIKH AS PER DOCUMENTS.

CL- 001

| HAVE CHANGED MY NAME FROM
SNEHALKUMAR MOHANKUMAR
PATEL (OLD NAME) TO SNEHAL

MOHANKUMAR PATEL (NEW NAME) NEHA AFZHAL MUKADAM  TO
AS PER AADHAAR. CL-053 SADHANA  UDAY  DAHANUKAR
| HAVE CHANGED MY NAME FRoM AS PER ADHAR ~ CARD ~ NO.

CHANG OM 204010407539, CL- 801

REKHA PIYUSH KUMAR PATEL TO
REKHA PIYUSH GAMI AS PER
DOCUMENTS. CL- 101

| HAVE CHANGED MY NAME FROM
ALl FIROZ PANJWANI TO ALI

I. SABITA RANI GOSWAMI WIFE OF
LATE SHRI SUKHDEB KUMAR
GOSWAMI (RETD), POAF NO-47208
AGED 84 YEARS (DATE OF BIRTH 13
JAN 1939) RESIDENT AT 301/302,
STONEWELL CHS, CROSS LANE 1,
CEASAR ROAD, BEHIND HELEN
GARDEN, ANDHERI WEST PO,
MUMBAI, MAHARASHTRA- 400058
HAVE CHANGED MY NAME FROM
SABITA RANI GOSWAMI TO SABITA
SUKHDEV GOSWAMI AND DATE OF
BIRTH 01 JAN 1945 VIDE AFFIDAVIT
NO 365183652 DATED 27/11/ 2024.

CL-137

|, ARATI IS LEGALLY WEDDED SPOUSE
OF NO 13971607M, EX NK, GAIKWAD
DEEPAK ASRAJI PRESENTLY
RESIDENT AT FLAT NO 79/9,
SIDHARTH NAGAR, SHARMA PLOTS,
ALIYAWARJUNG MARG, KHAR EAST,
MUMBAI UPNAGAR, PIN: 400051
HAVE CHANGED MY FROM ARATI TO
AARATI DEEPAK GAIKWAD VIDE
AFFIDAVIT DATED 2/12/2024.CL-137 A
| HAVE CHANGED MY NAME FROM

JANAKI  SANKETBHAI  PATEL TO
JANKI SANKET PATEL AS PER GOVT

PANJWANI AS PER GAZETTE NO: (M-
24287163) ADD: RNA NG ECLAT A-
1902, CTS NO: 1/190 TO 1/205S NO. 41
OSHIWARA VLG, NR MITTAL NGR,
ANDHERI E MUM - 400053. CL- 810

| HAVE CHANGED MY NAME FROM
MOHAMMAD RAFIQ LALMOHAMMAD
SHAHAPUR TO JALALUDDIN BABAR
LALAHMED KANKARWALE AS PER
GOVT. OF MAHA. GAZETTE NO:
(M-1783466) OCT 19-25, 2017.

CL- 901

| CHANGE MY NAME FROM SUNAND
SUKUMAR  LINGAPPA  SUKUMAR

TO SUNAND SUKUMAR  VIDE
GOVERNMENT GAZETTE NO
MR - 24288591 DTD NOV 28- DEC- 4
2024. CL- 964

| HAVE CHANGED MY NAME FROM
RIDDHI VISHAL SHAH TO RIDHI

MAHENDRA  SHAH AS PER
DOCUMENTS. CL-999
| HAVE CHANGED MY NAME FROM
VIALATCHI  ESACKI MUTHU TO

VISALATCHI ESACKI MUTHU AS PER
DOCUMENTS. CL-999 A

| HAVE CHANGED MY NAME FROM
LEELA BHAURAO NIMBALKAR TO

OF MAHARASHTRA GAZETTE NO

(M- 24192003). CL-201 AMRUTA ASHOK SANDIM AS PER

DOCUMENTS. CL-999 B
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